
NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. to73 I (MAHI I 2Or7

CORAM: Present: SHzu M.K. SHRAWAT
MEMBER (J)

SHzu BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y LAW TRIBUNAL ON O9.01.2018

NAME OF THE PARTIES: Ashmita Multitrade Pr.t. Ltd.

V/s.

Mindtree Export Pr.t. Ltd.
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1. As per last Order, ceftain compliances were to be made from the side of the

Petitioner. Directed to comply urgently.

2. Seeking adjournment. Granted. For final hearing adjourned to 22.01.2018,

Second on Board.
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BHASKARA PANTULA MOHAN
Member (Judicial)

Date : 09.01.2018
Uq

M.K. SHRAWAT
Member (judicial)
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SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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